>

Title:Need to include 'Govart' caste in the Scheduled Caste list and revise the SC & ST and Backward classes
list in Madhya Pradesh.
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MR. DEPUTY-SPEAKER: There is a tight schedule. We have a heavy agenda today. Therefore, the House will
have to forgo the lunch-hour from one to two o'clock today. We will have to dispense with it. Is it the sense of

the House? Otherwise, we cannot finish any agenda item.
SEVERAL HON. MEMBERS: Yes.



